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Central Administrative Tribunal
Frincipal Bencn

OA~905 /2001
New Delhi This the 2z4th day of March, 2004

Hon’ble Shri V.K. Majotra, Vice-Chairman (A)
Hon’ble Shri Rharat RBhushan, Member (J)

1. rManesh Kumar Bhardwal,
s/0 Shri J.P. Santoshi,
Wireman in the Oftfice of
IRCOT, Shivaji Bridge,
Baehind Shankar Market,
New Delhi.

. Shri Bhanwar Sinah,

$/0 Shri Rati Ram, )
Wireman in The Offtice ov
IRCOT, Shivajli Bridge,
Behind Shankar Marketf,
New Delhi.

3

% Shri Ramesh Chander,
$/0 Shii Hukum Chand,
Wireman in the Office of
IRCOT, Shivajil Bridge,
‘Behind Shankar HMarket,
New Deihi.

4. Shri Fateh Sinah,
S50 Shri Rathuy 3Singh,
Wﬂreman in the Office of
TRCOT, Shivali Bridge,
Behind Shankar Market,

MNew Delhi.

¥ ~applicants

{Ry Advocate: Shri G.0D. Rhandari)
Varsus
Union of India, thronghns -~

1. The General Manaaer,
Northern Railway,
Raroda House,

New Delhi.

% The Divisional Raliway Manager,
Northern Railway,

State Fnhry Road,

New Delhi.

% The Chief Project Administratqrg .
o Tndian Rallways Central Organisation
for Telecom, Shivaji Bridae,
Rehind Shankar Market,
Mew Delhi. :
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4. The Generaj Manager
Raiiway Electrification, )
Northern Rallway,
el iahabad.,

~Raspondents
(By Advocate: None )

ORDER _(Qral)

Hon

‘hle Shri V.K. Majotra, Yice-Chairman (A)

L.earned counse] tor applicants [eaks and is

allowed to withdraw this 04,

o]
WT Majotra) }“/ 2.0 (/

Yice-Chairman (A

Arat Bhushan)
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